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MR, CHAIRMAN: No discussion on this. He has stated the position. Now,
Question No. 242.
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Release of amount to Chhattisgarh under SHM

%242, DR. BHUSHAN LAL JANGDE: Will the Minister of AGRICULTURE
AND FARMERS WELFARE be pleased to state:

{a) whether Chhattisgparh has not received the amount from Central share for
the year 2015-16 under Soil Health Management (SHM), if so, whether the amount

will be released without delay; and

{b) whether there is a proposal of making the laboratory operational at Indira
Gandhi Agricultural Umniversity in Chhattisgarh as referral soil testing laboratory, if

so, by when approval for the same will be accorded?

T Original notice of the question was received in Hindi.
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THE MINISTER OF AGRICULTURE AND FARMERS WELFARE
{SHRI RADHA MOHAN SINGH): (a) and (by A Statement is laid on the Table of
the House.

Statement

{a) During the year 2015-16, under Soil Health Management (SHM) Scheme
the Executive Committee in its meeting held on 30.06.2015 approved setting up of
8 static soil testing laboratories m Chhattisgarh with Central share of ¥ 300 lakh
against which first installment of ¥ 225 lakh was released on 11.09.2015 and second
installment of ¥ 75 lakh on 30.01.2017.

{(b) Government of Chhattisgarh has declared the soil testing laboratory operational
at College of Agriculture, Raipur under Indira Gandhi Agricultural University
of Chhattisgarh as Referral Soil Testing Laboratory vide letter of Department of
Agriculture and Biotechnology, Government of Chhattisgarh numbered 12817/F-02/05/
SHM/2015/14-2 New Raipur dated 14.09.2016.
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MR. CHAIRMAN: Question is over.

*243. [The questioner was absent.]
Flexi pricing in trains
*243. SHRI VIVEK GUPTA: Will the Minister of RAILWAYS be pleased to state:

{a) whether Government’s experiment with flexi/surge pricing for a few trains

earlier has resulted n a loss of bookings, if so, the details thereof;

{b) the details of the trains in which this surge pricing has been implemented
and the revenue generated through ticket sales in these trains over the past six

months, month-wise; and

{c) whether the Ministry is planning to extend this surge pricing for more trains

in the coming days, if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): (a) to (¢) A
Statement 1s laid on the Table of the House.

Statement

{a) No fare structure by the name of surge pricing has been introduced on
Indian Railways. However, Flexi Fare System has been introduced in all Rajdhani,
Shatabdi and Duronto trains with effect from 09.092016. On Indian Railways,
occupancy pattern of reserved accommodation is not uniform. It varies over peak and
lean periods, sector to sector and also over different types of trains. Hence, during
peak periods, the trains run with higher occupancy (more than the berth potential)
and sometimes during non-peak times, some berths remain vacant. Therefore, no
conclusion can be drawn regarding occupancy based on the limited time for which

this scheme has been in vogue.



